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NOTIFICATION

The 8th February, 2023

No LGl.132l2o22fir.-The following Ac of the Assam Legislative Assembly which
received the assent of the Honble Governor ofAssam on 3rd February, 2023 is hereby published
for general information.

ASSAM ACT NO. tr OF2023

@eceived the assent of the Governor on 3rd Februaryr2023)
Tm ASSAM FOREST (REMOVALA|TD STORAGE OF'

FOREST PRODUCE) REGIILATION (AMENDMENT) ACT, 2022
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ACT

further to amend the Assam Forest @emoval ond Storage
of Fored Produe) Rcgulatiotr Act, 2000.

Wheras it is expedient to amend the Assasl
Forest (Reraoval ad Storage of Forest Produce)
Regulation Act, 2000, hereinafter refened as the
principal Ac! in the manner hereinder appearing.

It is hercby enacted in the Seventy-third Year of
the Republic of Iadia as follows:-

ThG Act Eay be called the Assam Forest @e,mval aad
Storage of Forest hoduco) Regulatioo (AmendmenQ
Act,2V)2.
It shall have the like extent as the pdncipal AcL
It shll come into forte at otrce.

In the principal Act, in sectionT, for the words
nimprisonmont u&ich may ext€nd to one year, or with
fine which may extond to tulo thousand rupees, or with
both," appearing in between the words "punished with"
and "and the court", the words "fine of nrpees 2000
(two thousand) which may extend to rupees 1,00,000
(ons lakh)" shall be substituted.

In the principal Act, ia section 14, in fourteenth line,
for tbc wods uihich rnay extend to one thousand rupees

"or with imprisomrenl for a term which may extend to
six moaths or with both" appearing after the word 'with
frne', the words "which may ext€trd to nrpees 10,000
(ten thousand)" shell b€ substituEd

GEETANJALI DAS SAIKIA,
Secretary to the Govemment ofAssam,

Legislative Departnent, Dispur, Guwahati-6.
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